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SHRI NIHAR RANJAN LAS-
KAR : 1 his is the figure of what 
we have distributed. Out of the 
land we have got. we ar able to give 
this percentage f Ian l to the Schc-
dul d Castes. Our aim is Lhat these 
people should be uplifted. ~1inimum 
wages for agrh .. ltural lab urcr 
to which category t he majurity 
of the Scheduled Castes belong, 
have been fixed . fr . Samar 
M u kherjec and P r f . v1 a<lhu Dan-
davate have p inted out that out of 
the e agricultural labourers 66 % 
mainly bel ng r chedu led Ca tcs 
and ther~ are al-;o bonded labou rers. 
We accept t li\ . But ''e ha\e at 
le st fixed th mi nimum wag s for 
them and \.\C are always in cunst !nt 
touch with the tatc Go rnment to 
impl~ment thi'> R cen tly also, uu r 
Home Min i!>tcr ha sen t letter to 
tbi effect. 

HRI SA, 1AR \1 KH RJFE : 
l hat \\ hy t h: Y have demanded 
tha1. 

SHRI NCHA R RA J LAS-
K. R : We a1 e 1. ~oastant t uch 
with the Sta 1e G v rnment · to 
implcme t t i i ~ r. uf Ace and try 
to h Ip chesc p.:op lc and a vc tie e 
people I rom tic Land owner·. While 
thos have benefited the m< s~es of 
the cl1eduleL1 C a!> te. , we know 
that mu ch more re4uirt:S t be I mt! . 
1 he c gain have also served the 
purp c ot awakening and stirring 
thoir legitimnr pectati n and 
dem ands . 

1 hus we under t::rnd that the atro-
citic on the Sche lu led Cast ~ are 
not merely on ace uut ot their 
weak ci ·econ mi · com.Jitions, but 
al o the pr duel of the benefits, 
however Lirnite they might be, or 
dcv Jopment that they hav been ~~e 
recipients f so fa r :ind the leg1t1-
mate a . pirati n and demand that 
they have stimulJ.lcd . It is_ not 
difficult to und ~land that if the 
Scheduled Ca. tc · ha I couttnucd t 
be "' 10 cio-economically weak 
th y r and they h d oot h d 

the benefit of post-Independence 
development and advancement, 
there might have been no question 
of any demand from them and, 
ther fure, of counter-rep e sion by 
somt: people who ha e not yet 
1.. nde;sto(1d and adj u.sted to the 
changing si tuations . Whm:iover 
any down-trodden g1 up, has ~hown 
the tirnngs of advancement, history 
l a sh wn chat s me other ections 
have t1 ied to th Id them down. But 
we have to ee tbat the e things 
are cl ecke . We have to see to it 
tha t these people are paid the 
m1mrnum wages . he Government 
of India haYe not only is ued com-
prel ensi e gLiti e linc to the State 
Go,ernmen ! for dealing effectively 
wi th a troci ties or crimes against 
Sched uled Ca:>t s but are al o in 
cl ' se touch with the State Govern-
ment to ee tha t they are imple-
mente J fully. 

15.25 hrs. 

[MR. SPEAKER in the Chair] 

WLLC0\1E I 0 PRLSIDENT OF 
1 RI I AD AND 1 OBA GO 

MR. SPLA K!:.R : H.~ n . Members 
I h ve to make an announcement. 

On my uwn behalf and on behalf 
of the Ho n . \ ,embers ut the House, 
I have grea t picas re in welc ming 
H. I:.. Dr. Wahid Ali, President 
f the Sen· te of Trinidad 

and T obago whu i on a visit to 
India .i~ u r hon ured guest. 

He arri c<l her~ this morning. He 
s n ' seated in the Special Box. 

He wiJI be in India for a bout nine 
days. We wi h him a very happy and 
f~uitfu J stay in ur country. I hrough 
him w convey our gr etings and 
best wi he::-. to the Senate, the Govern-
ment and the friendJy people of 
i rin id a ... , and Toba 


